
47 Written Answers [RAJYA SABHA] to Questions 48 
 

basis of the revised formula based on the said 
judgement in regard to past clearances 
effected during the period from 1.3.1979 
to 28.2.1983. 

 
(d) Out of a total amount of Rs. 59.89       

crores outstanding against M|s. India Tobacco  
Company     on  this account,     an amount of Rs.   
54.23  crores has so far been  recovered  from  
the  company,   and they have been asked to pay 
the balance amount in three equal monthly 
instalments ending with the 30th August, 1986. 

Closure of 5-Star Hottls 

*77. DR. MOHD. HASHIM KIDWAI; 
Will the Minister of TOURISM be pleased to 
stale: 

(a) what is the number of 5-Star Hotels  
ownej and run by Government in Delhi  
and other parts of the country which have 

. closed down during the last one year; 

(b) what was the number of employees 
working in these hotels; 

(c) wn at arrangements were made to 
absorb those employees; and 

(d) what was the extent of loss incurred 
during the last three years in running these 
hotels? 

THE MINISTER OF TOURISM 
(SHRI MUFTI MOHD. SYED), (a) "toi 
(c) Only one 5 star hotel viz. the Akbar 
Hotel at New Delhi has been closed 
down during the las; year. Consequent 
upon      the Government decision 
to hand over the building of ihe Hotel to the 
Ministry of External Affairs, this hotel was 
closed down on 7th April, 1986. There were 
551 employeeg in the hotel at  the time of 
closure. 

All of them except three who are under 
suspension have been | are being provided 
with alternative employment either in the 
Ministry of Exernal Aflairs or in ITDCS oher 
units in Delhi and other parts of the country. 

(d) The information is given below:— 

 


